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In· The C ntral Administrative Tribunal 
Jaipur Bench, Jaipur 

OA./TA/MP No ................................. .. 

.................. P: .. ~: .. ~ ~<'f\ ........................ Versus ........ 0:.9.:.~ . .' ............................................. . 
Date of Order 

27.08.2002 

Orders 

r1r. P. N. Jatti, Counsel for the applicants. 
Hr. B.N. Sandu, Counsel for the respondents. 

Learned counsel for the respon0ents has 
placed on record a copy of the· orner vvhere'by 
~ the applicants have been ahsor'bed in the 
BSNL w.e.f. l.ln.?.nnn. 

2. Having seen the order. Mr. P. N. Jatti, 
learned counsel for the applicants states that 
the 0~ may be returne0 to him for presentation 
to the proper court. 


